
(HIGH COURT OF ASSAM, 1A6A1A1191 1"NZONNI,ilNO NEffiCHAL PRADESH)

From

To,

Sub

Shri Saptarshi Garg,
Jt. Registrar (Vigilance),
Gauhati High Court,
Guwahati.

Shri Pranjal Das,
District & Sessions Judge,
Jorhat.

Casual leave.

Dated Guwahati the o t( December, 2023

o7'l 2.'),o23

Ref:- Letter No. JJA/1155012023 dated 04.12.2023.

Sir,

with reference to your letter on the subject cited above, I am directed to informyou that your prayer for casual teave on o8.L2.2o23, atong with station teavepermission for the day, has been granted. The Additional District & sessions Judge, Jorhatand in his absence, the next senior most Judicial officer available at the station would remain in
charge of your Court and Office, during your absence.

Yours faithfully,

ELL
JT. REGTSTRAR(VTGTLANCE)

Copy to :

\4. The Project Manager, Gauhati High Court.

JT. .REGISTRARruIGILANCE)+


